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Ab«lition of distinction between
Officers of Class I and II Cadres in 

Income-tax Department

2248 SHRi DINESH CHANDRA GO- 
SWAM1 Will the Minister of FINANCE 
be pleased to state :

(a) whether Government arc taking any 
steps to abolish the distinction between 
class I and class II Officers in the Income- 
tax Department, and

(b) if so, what are those ’

1 HE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K R* 
GANESH) : (a) No. Sir

(b) Does not arise.




